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(b) By about the end of June, 
1963. 

Loan to Tripara State Cooperative 
Union 

438. Shrl Dasaratha Deb: Will the 
Minister of Community Development, 
Panehayatl Raj and Cooperation be 
pleased to state: 

(a) the amount of money gIven to 
'Tripura State Cooperative Union, year 
by year, during the two plan periods 
and the period ending in 1961; 

(b) the purposes for which such 
money was given; 

(c) whether publication of litera-
ture was one such purpose; and 

(d) what publications have been 
brought out during 1960-61? 

The Deputy Minister in the Minis-
try of Community Development, 
Panchayatl Raj and Cooperation (Shri 
Shyam Dhar Misra): (a) (iJ In the 
1st Plan period Nil. 

(ii) In the 2nd Plan PeriOd i.e. from 
1956 to 1961 as follows:-

In 1956-5; 
In 1957-58 
In 1958-59 
In 19<9-60 
In 1960-61 

Nil. 
Its. 7,40</-
Rs. 3,501/-
Rs. 12,429,'-
Rs. 2407'8/-

(b) (i) to meet pay and allowances 
{)f the Instructors who imparted train· 
ing to non-officials and other contin-
gent C'xpenditure. 

(ii) Stipend to train' <, etc, 

(c) Yes, Sir. 

(d) None. The fin~ncial assistance 
was provided towards the end of the 
year 1960-61. 

Agriculture Loans 

439. Shri Dasaratha Deb: Will the 
Minister of Community Development, 
Panchayatl Raj and Cooperation be 
pleased to state: 

(a) the total number of loan peti-
~ons received by the State Co-opera-

tive Bank of Tripura for agricultural 
loans during 1960-61 and 1961-62; 

(b) the number of petitioners who 
received such loan from this Bank 
during the above period; and 

(c) the reasons for rejecting rest 01 
the petitions? 

The Deputy Minister in the Minl,-
try of community Development, Paa-
chayati Raj and Cooperation (Shri 
Shyam Dhar Misra): (a) 298. 

(b) 287. 

(c) Of the eleven cases rejected, 
nine were from societies which had 
defaulted, one was from a non-mem-
ber and one was received late. 

Agricultural Implements 

440. Shrimati Laxmi Bai: Will the 
Minister of Food and Agriculture be 
plcased to state: 

(a) the total number of factories 
producing agricultural implempnts fOl 
small and middle class agri('ullurists; 

(b) the total numbcr of such racto-
ries in public sector; 

(c) the location of these fac\ori,'5; 

(d) the type of implements each of 
them produces; and 

(e) the annual production of each 
{:!(ory during 1959-60 and 1960-61? 

The Minister of State in the Minis· 
try of Food and Agriculture (Dr. Ram 
Suhhag SIngh): (a) One hundred and 
twenty-one. 

(b) Five. 

(c) and (d). The required informa-
tion is contained in the publication 
entitled 'Agricultural Implements-
where to buy them from', published 
by the Directorate of Extension, De-
partment of Agriculture, except in re-
gard to the type of implements pro-
duced by one of the factories nameh 
Govt. Industrial Workshop Tiruchi-
rapalli, Madras. Copies of this publi-
cation, corrected up to date, have been 
supplied to the Parliament Library. 
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(e) The information is not available 
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Compensatory Allowance for 
P . .I: T. Stat! 

"Z.Shri Hem Raj: Will the Mini~. 
ter ot Transport aDd Communications 
be pleased to state: 

(a) the rates of compensatory allow-
ances which are paid to Posts amI 
Telegraphs 8tafT posted in Lahaul and 
Spiti Districts; and 

(b) whether it is a fact that Gov-
ernment propose to bring the rate 01 
their compensatory allowance at pm 
with the rates ot the Punjab Govern· 
ment i.e. equal to pay? 

'l'be Deputy Minister In the MlDlstr, 
of Transport aDd CommaDlcaU_ 
(Shri BhapvaU): (a) As alven In the 
lltatement below: 
1393 (Ai) LSD-13. 

(i) Outsiders i.e. 
Govt. servants 
who do nOt be-
10ng either to 
Lahaul or Spiti 
Valley. 

(ii) Govt. Besvants 
belonging to 
Lahaul valley 
but working in 
Spiti Valley end 
VIce versa. 

iii) Lahaul" Gov-
ernment servants 
working in 
Lahaul Vaney 
and Spiti 
Government ser-
vaots working in 
Spiti Velley. 

(b) No. 

7S% of their basic 
pay in the revised 
ocales of pay sub-
ject to a maximum 
of RI. 12,/- p.m. 

,61% of their basic 
pay in the revised 
scales of pay sub-
ject to a maximum 
of Ro. 100/ p.m. 

37%' of their basic: 
pay in the • revised 
scales of pay sub-
ject to • lIIjIXimum 
of Rs. 6s/-p.m. 

Delhl-CbaDdiprb Telepboaes Lbae 
"3. Shri D. C. Sharma: Will th·· 

Minister of Transport aDd Communi-
cations be pleased to state: 

(a) how many time!! trunk tele-
phone lines between New Delhi and 
Chandigarh were reported out of 
order during 1961; 

(b) the reasons for theSe break· 
downs; and 

(c) what measures are being taken 
to correct the detects? 

The Deputy Minister ta the Ministry 
of, Tl'lUlllporf, and CommllDlcatiODII 
(Shri Rho.pvati): (a) There w(>rp. 
three trunk circuits between Delhi and 
Chandigrah during 1961. The number 
of interruptions on each ot thc cir-
cuits during 1961 were as follows: 

New Delhi--Chandigarh. 
-do- : 6R 
-do- 2 : 61 
-do- 3 : 129 
(b) The circuit breakdowns wer,' 

mostly due to line interruptions caus· 
ed by natural causes and due to cop-
per wire thefts. 

(c) Line interruptions due to natu-
ral causes are unpreventable. ThO' 
following measures are being taken to 
combat copper wire thetts:-

(i) close liaison with Pollee 
authorities, 




